LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI
Friday, 30 September 2016 / 08 Asvina, 1938 (Saka)

2.00 PM
REVISED LIST OF BUSINESS
NATIONAL SONG-VANDE MATARAM

1. Obituary Reference:
Obituary reference to be made on the sad demise of soldiers in the terrorist
attack in Uri sector of Jammu & Kashmir

2. Government Resolution (Rule 90):
Shri Arvind Kejriwal, Hon’ble Chief Minister to move the following
Resolution:
“The Legislative Assembly of NCT of Delhi having its sitting in Delhi on 30
September, 2016:
Condemns in strongest possible terms the cowardly attack on Army Camp inUri by
Pakistan sponsored terrorists,
Condoles the sad demise of 19 of our soldiers in the said attack,
Congratulates the brave armed forces for giving befitting reply to the enemy
forces from across the border and for conveying stern message on behalf of our
country and our people,
Warns Pakistan to desist from repeating such misadventures henceforth,
Urges upon the Government of India to proactively take all necessary measures to
ensure that our Military Installations are fully secured so that tragic incidents such
as attacks on Uri and Pathankot do not recur,
Extends wholehearted support to measures to be initiated by the Government of
India for protecting the people and territorial integrity of our Country, and
Exhorts the Government of India to continue with the time-tested measures to
build, sustain and consolidate the friendly relationship with all neighbouring
countries and to isolate rogue elements which are responsible for causing
hardships to people of the sub-continent.”

3. Papers to be laid on the Table:
Shri Satyendar Jain, Hon’ble Minister of Power to lay the copies of the Annual
Report of Delhi Transco Limited (DTL) for the year 2014-2015 on the Table of the
House (English version).

4., Calling Attention (Rule-54):
Shri Rajendra Pal Gautam, Hon’ble Member to invite the attention of the House
towards the situation arising out of spread of vector borne diseases in Delhi.

5. Short Duration Discussion:
Sh. Rajesh Gupta
Ms. Alka Lamba
Sh. Madan Lal
To initiate discussion on the situation arising out of filing of alleged false cases
against MLA’s and the Hon’ble Chief Minister.

30 September, 2016 Prasanna Kumar Suryadevara
Secretary
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